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(2022) 10 MAN CK 0005

In the Manipur High Court

Case No : Writ Petition (C) No. 840 Of 2022

P.K Alphinah & 7 Ors APPELLANT

Vs

State Of Manipur & 2 Ors RESPONDENT

Date of Decision : 07-10-2022

Acts Referred:

Citation : (2022) 10 MAN CK 0005

Hon'ble Judges : Ahanthem Bimol Singh, J

Bench : Single Bench

Advocate : Tungrei Ngakang, Shyam Sharma

Judgement

Ahanthem Bimol Singh, J

Heard Mr. Tungrei Ngakang, learned counsel appearing for the petitioners and Mr.
Shyam Sharma, learned GA appearing for the respondents.

It has been submitted by the learned GA that there is some defect in the copy of
the writ petition furnished to him and accordingly, learned GA made a prayer for
taking up this matter on Monday i.e., 10-10-2022 in the motion column.

As prayed for, list this case again on 10th October, 2022 in the motion column as
first item.

Till then, status quo as on today shall be maintained.
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